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1. The response to the application for condonation of delay has 

been filed by the respondent. The learned counsel appearing on 

behalf of the appellant seeks an adjournment on the ground that 

the learned Advocate on record is unable to appear today due to his 

personal difficulties. Not opposed by the learned Senior Counsel 

appearing for the respondent. 

2. List this matter on 27.05.2025. 

 

        Judge 
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